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NOTICE

Sub:- Non-functioning of Bench of I.T.A.T., Amritsar during summer vacation-reg.

The Income Tax Appellate Tribunal, Amritrsar Bench, Amritsar will remain non-
functional due to swnmer vacation from 09-06 -2025 to 20-06-2025.

I

In this regard, it may be noted that:_

I There will be no sitting of the Bench during above period.

2 During vacation, the Registry office shall function as usual

3 The cases fixed during this period will be adjourned and notice for next date
of hearing will be issued accordingly.

[r' REGISTRAR

Copy to:

I The Sr Departmental Representative, ITAT, Amritsar
2 )he President, ITAT Bar Association, Amritsar
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